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Electrification on N. E. Rallway

1338. Shri Sarjoo Pandey: Will the
Minister of Railways be pleased to
state:

{a) the names of the stations propos-
ed to be electrified on the North Eas-
tern Railway during 1963-64; and

(b) the names of the stations on the
said railway electrified dquring first
year of the Third Five Year Plan?

The Deputy Minister in the Ministry
of Railwayg (Shri S. V. Ramaswamy):
(a) and (b). A Statement is laid on
the table 'of the House. [Placed in
library. See No, LT-2067|63].

Raj Maha] Ghat Ferry Tickets

1339, Shri C. K. Bhattacharyya: Will
the Minister of Transport be pleased
to state:

(a) whether hig attention has been
drawn to the issue of tickets priced in
‘annas’ and not in ‘naya paisa’ in the
ferry service running on the Ganga
between Rajmahal Ghat (Bihar) and
Manikchanghat (West Bengal); and

(b) whether this is permissible?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) and (b). No, Sir. But
the information 1s being collected.
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Integral Coach Factory

1340, Shri Rama Chandra Mallick:
Will the Minister of Railways be
pleased to state:

(a) the number of quarters already
constructed for the employees of the
Integral Coach Factory (Madras) till
the end of October, 1963;

(b) the tota] amount gpent for those
quarters;

(c) the number of workers provided
with quarters up to date;

(d) the number of quarters still

under construction; and

(e) the number of workers who will
be provided with quarters during 1964-
657

The Deputy Minister in the Ministry
of Railways (Shri 8. V. Ramaswamy):
(a) 951 + 1 barrack.

(b) Rs. 82,21,571.
(c) 990,
(d) 196 Units.

(e) 288.
Package Programme in Thanjavur
District

1341, Shri V. Thevar: Will the Min-
ister of Food and Agriculture be pleas-
ed to state the average amount ear-
marked for expenditure per acre under
the package programme being imple-
mented in the Thanjavur District,
Madras State?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): The outlay on the
Intensive Agricultural District Prog-
ramme (Package Programme) is not
earmarked on per acre basis. The
total cost on the programme is deter-
'‘mined on the basis of the expenditure
on its various component items like
additional gtaff, tra‘ning, scientific de-
monstrations, implements programme,
programme for production and distri-
bution of quality seeds, soil test-
ing and information etc. The total
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amount thus provided for the Inten-
sive Agricultural District Programme
in Thanjavur District for the entire
period of the programme (1960—66)
is Rs, 100 lakhs. This does not include

short and medium term credit made
available to the cultivators through
cooperatives.

Cooperative Farming Advisory Board

1342. Shri M. P, Swamy: Will the
Minister of Community Development
and Cooperation be pleaseq to state:

(a) the composition and functions of
the Co-operative Farming Advisory
Board; and

(b) the States which have not con-
stituted this Board so far?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri Shyam Dhar Misra):
(a) The composition and functions of
the National Cooperative Farming Ad-
visory Board are given in the notifica-
tion placed on the table of the House.
[Placed in Library. See No. LT-2068|
63].

(b) All the States, except Orissa,
have formed State Cooperative Farm-
ing Advisory Boards, In Orissa a
Standing committee on cooperative
farming of the Orissa State Coopera-
tive Council has been constituted.

Allotment of Quarters to Railway
Staff

1343. Shri M. P, Swamy: Will the

Minister of Railways be pleased to
state:
(a), the number of applications

pending disposal for put-of-turn allot-
ment of residential quarters to Rail-
way staff, zone-wise; and

(b) the reasons for delay in provid-
ing residentia] quarters to the staff
even on medical grounds.

The Deputy Minister jn the Ministry
of Railways (Shri S, V. Ramaswamy):
(a) A statement is laid on the table
of the House [Placed in Library. See
No. LT-20898/63].

(b) Paucity of quarters ear-marked
for out-of-turn allotment quota,
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